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loaded to its full capacity and diversification
of production is also under consideration. No
comparison of results with those achieved in
the private-sector is feasible as there is no
comparable unit in the private sector for the
manufacture of specialised mining and other
allied equipment with the same problems
like heavy capitalisation etc. which are faced
by the Mining and Allied Machinery
Corporation.

Distribution of Scooters

6434, SHRI D. N. PATODIA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether it is a fact that the Consumer
Council of India has appealed to the Central
Government to curb malpractices in the sale
of scooters and to streamline the distribution
of scooters and ensure that persons who have
registered their names over a long period of
time should get their due turn instead of
being overlooked ;

(b) if so, whether it is also a fact that
more than one lakh units of scooters are
now lying stocked and their distribution has
been held up.

(c) if so, the steps proposed to be taken
with regard to (a) adove and to streamline the
procedure for allotment ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED : (a) A communication has been
received from the Consumer Council of India
suggesting the setting up of an effective
machinery to streamline the distribution of
scooters in the country.

(b) No, Sir,

(c) The suggestion of the Consumer
Council of India has been considered and
in order to secure distribution of scooters
through the various dealers in the country
on more equitable and uniform basis, the
manufacturers have been instructed to distri-
bute the scooters to their dealers on the
following basis :—

CHAITRA 25, 1891 (SAKA)
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(i) Out of the total number of scooters
availables for sale to the public from the’
production in any quarter. 809, should be
allocated to the dealers in strict proportion
to the number of orders pending with them
as on 31. 12, 1968.

(ii) The remaining 209, may be allo-
catted to the dealers at the discretion of the
manufacturers to meet unexpected demands
and to correct any imbalances that may arise
from time to time in different areas on
account of uneven rate of fresh bookings
after 31. 12. 1968.
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